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SHRI Y, B. CHAVAN : As faras his
views are concerned, I do not agree with
Justice Hegde also. (Interruption.)

sft wam fag (foqar) : garsae w@r-
W, A AT HME AME & | AT TS
g v fewraw 2w ux gfmad ifedr &,
JaeT a1 weew gm faflr ¥ 8,
FET AEC F § 1 W qgr I AT QO
a8 gAq aga @qw &1 T L,
ferram 93w & gF @@ FAALT W@ET
9T A Ty T HHIL AT AT Y
TwE ¥ ..

MR. DEPUTY-SPEAKER : What are
you talking about ? This is no point of
order.

13.28
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF NATIONAL INSTI-
TUTE FOR TRAINING IN INDUSTRIAL
ENGINEERING

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.
R.V.RAO) : I beg to lay on the Table:—

(1) A copy of the Annual Report of the
National Institute for training in Industrial
Engineering, Bombay, for the year 1968-69.
[Placed in Library. See No. LT-2832/70]

(2) A copy of the Audit Report (Hindi
and English versions) on the accounts of
tae National Council of Educational
Research and Training for the year
1967-68. [Placed in Library. See No.
LT-283370)

PAPERS UNDER COMPANIES ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. SAROJINI MAHISHI):
On behalf of Dr. Karan Singh, I beg to
lay on the Table a copy each of the follow-
ing papers under sub-section (1) of section
619A of the Companies Act, 1956 :—

(1) (i) Review by the Govérnmem on the
working of the Ashoka _quelu
‘Limited, New Delhi, for the year
- 1968-69. "

MARCH 13, 1970

Papers Laid 240

(ii) Annual Report of the Ashoka
Hotels Limited, New Delhi, for
the year 1968-69 along with the
Audited Accounts and the com-
ments of the Comproller and
Auditor General thereon.

(2) (i) Review by the Government on the
working of the Janpath Hotels
Limited, New Delhi, for the year
1968-69.

(ii) Annual Report of the Janpath
Hotels Limited: New Delhi, for
the year 1968-69 along with the
Audited Accounts and the com-
ments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-2834/70]

AssaM REORGANISATION (MEGHALAYA)
(ELECTIONS TO THE  PROVISIONAL
LeGIsLATIVE AssemBLy) RuLes, 1970 eTc.

THE DEPUTY MINISTER 'IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY
OF SHIPPING AND TRANSPORT
(SHRI IQBAL SINGH) : On behalf of
Shri vV, C. Shukla, T beg to lay on the
Table —

(1) A copy of the Assam Reorganisation
(Meghalaya) (Elections to the Provisional
Legislative Assembly) Rules, 1970 (Hindi
and English versions) published in Notifi-
cation No. G.S.R. 394 in Gazette of
India dated the 2nd March, 1970, under
sub-section(2) of section 77 of the Assam
Reorganisation (Meghalaya) Act, 1969.
[Placed in Library.See No. LT-2835{70)

(2) A copy each of the following Notifi-
cations under sub-section (2) of section 3
of the All India Services Act, 1951 :—

(i) G.S.R. 52 (Hindi and English

versions) published in Gazette
of India dated the 10th January.
1970.

(i) G.S.R. 53 (Hindi and English

- versions) published in Gazette of
India dated the 10th January,
1970.
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(iii) G.S.R. 54 (Hindi and English
versions) published in Gazette of
India dated the 10th January,
1970,

(iv) The All India Services (Provident
Fund) First Amendment Rules,
1969 (Hindi and English versions)
published in Notification No.
G.5.R. 55 in Gazette of India
dated the 10th January, 1970,

The Indian Police Service (Fixation
of cadre Strength) Second Amend-
ment Regulations, 1969. published
in Notification No. G.S.R. 160in
Gazette ol India dated the 31st
January, 1970.

)

(vi) The Fifth Amendment of 1969 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifi-
cation No. G.5.R. 161 in Gazette
of India dated the 315t January,
1970, [Placed in Library. See No.
LT-2836[70)

ANNUAL REPORT OF THE SaLAR JuNG
MuseuMm BOARD, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES ' (SHRI BHAKT
DARSHAN) : On behalf of Shrimati
Jahanara Jaipal Singh, I beg to lay on the
Table :—

(1) A copy of the Annual Report (Hindi
and English versions) of the Salar Jung
Museum Board, Hyderabad. for the year
1968-69 along with the Audited Accounts.
[Placed in Library. See No. LT-2837/70)

(2) A copy of the Ancient Monuments
and Archaeological Sites and Remains
( Amendment ) Rules, 1969 (Hindi
and English versions) published in Notifica-
tionNo. S. O. 5002 in Gazette of
India dated the 20th December, 1969, under
sub-section (4) of section 38 o:‘ the Ancient
M« ts and Archaeol | Sites and
Remains Act, 1958. [ﬂaom' in  Library.
See No. LT-2838/70]
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DLl Motor VEHICLES (THIRD
AMENDMENT) RULES

SHRIIQBAL SINGH : I begto lay on
the Table a copy of the Delhi Motor Vehic-
les ( Third Amendment) Rules, 1969 (Hindi
and English versions) published in Notifica-
tion No. F. 3 (40)/69-Tpt. in Delhi Gazette
dated the 24th January, 1970. under sub-
section (3) of section 133 of the Motor
Vehicles Act, 1939, [Placed in Library, See
No. LT-2839/70)

13.30 hrs,
PUBLIC ACCOUNTS COMMITTEE

ElgHTY FOURTH AND NINETY SIXTH
REPORTS

St wzw fagrt aiadt (FEAgT):

qreaer Agred, & ow sar afafa ¥ foer

fafas sfraes sw@ For f—

(1) ferer, arforsg #x frmrfor, amarg
aar qfd wwreail & A #
afafa ¥ 39 & sfedws & &
7§ famfai ot @R gTa
o Al ¥ gwew ¥
84 o afadeT

a5 famr, wEEW, T
Sramrdier sfaker (arfofons)
1968, 9T afafa & 74 %
sfaaza & o fawfont ax
qOETT T ¥k wrdanfy &
g ¥ 96 Tt afadew

o frw e @ (W) o ITEEw
#ERT, AT A s W k)

TEHT AT T AT T § - & v
o wfteT & Ty & frow 128
woaes e g 1 @ HOw
mar §—

(2)

“The Lok Sabha Secretariat
circulate to members either “at

their



